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1. General Information  
 

¶ Introduction 

 

eFiling service is specially designed for advocates and litigants to provide 

convenience of working from home, reduce delays and minimize physical presence 

of the parties in the court. The facility allows user to file a case online and upload all 

the case documents from home. The system also features e-signing facility and oath 

recording using in-system camera to ensure authentication of the document. 

 

¶ Audience 

 

The document is intended for Advocates, Litigants, Party-in-person Litigant, 

Government Pleaders and Advocate Clerks who need to frequently file cases and 

upload documents. 

 

¶ Purpose of the document 

 

The purpose of the document is to familiarize the different users with the services 

available for them through eFiling 3.0. 

 

¶ Objectives of the document 

 

The main objectives of the document are to enable the user to: 

¶ Register with eFiling system 

¶ File New Cases 

¶ Complete vakalat procedure 

¶ Upload Pleadings for cases 

¶ E-sign pleading for authentication 

¶ Record oath for pleadings 

¶ File IA 

¶ Online payments for court 

¶ Add or revoke partners 

¶ Manage exclusive portfolio 
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Quick Reference 

Sr 

No. 

Task Ref. 

Section 

Procedure in Short 

1 Registration 2.2 Login screen Ą New User link 

2 Update Profile 3.1, 

3.2/3.3 

Profile MenuĄUpdate Profile 

3 Change Password 3.1 Profile MenuĄUpdate ProfileĄ 

Change Password 

4 View my Cases 6.7.2 Dashboard Ą My Cases 

OR 

Portfolio Menu Ą My Cases 

5 Import / Export  cases from /to 

mobile app 

6.7.3/  

6.7.4 

Portfolio Menu Ą Import Cases/ 

Export Cases 

6 Manage Court Calendar 6.7.6 Portfolio Menu ĄPlanner 

7 Search Cases (all)  6.7.1 Portfolio Menu ĄSearch Cases 

8 Add individual case to portfolio 

(My Cases) 

6.7.1 Portfolio Menu ĄSearch CasesĄ 

(search the case) Ą Case Number 

link Ą Add Case button 

9 Add or Revoke Partners 

(for advocates) 

6.1.1/ 

6.1.3 

Main Menu ĄMy Partners ĄAdd 

Partner/Revoke Partner 

10 Enter Case Information 6.2.1 Main Menu Ą Case Filing ĄNew 

Case Filing 

11 Pay Fees (for cases) 6.5.1 Main Menu Ą ePayments 

ĄePayments 

12 Court Fee Payment 6.6.1 Main MenuĄ Applications Ą 

Interlocutory application Filing Ą 

Pay Fees 

13 Add balance to Court Fee Wallet 6.5.2 Main Menu Ą ePayments ĄCourt 
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Fee Wallet 

14 Upload Case Documents 6.4.2 Main Menu Ą PleadingsĄ Pleadings 

Ą Pleadings Upload tab 

15 View uploaded documents 

status 

4.2.1 Dashboard ĄDraft Pleadings 

16 Submit Pleading to court 4.2.1 Dashboard ĄDraft Pleading Ą 
Submit 

 

Table: Procedure-wise Reference 
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2. Getting Started  

2.1 Accessing the system 

Visit https:// filing.ecourts.gov.in/to access the eFiling system. 

Registered users can log in into the system by using username (bar code/ email/ 

mobile number/ unique code given at the time of registration) and password. If you 

are not a registered user, follow the procedure for registration explained in the next 

section. 

 

Fig: Log-in Menu 

 

2.2 Registering new users  

¶ Click ƻƴ ǘƘŜ ΨNew User? Register hereΩ ƭƛƴƪ ƛƴ ǘƘŜ ƭƻƎ-in screen.  A registration 

form will be displayed. 

Fig: New User link 

https://filing.ecourts.gov.in/
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Note: Government Pleaders do not need to register. They can directly log into the system. 

 

For Advocates: 

Fill in the following details in the registration form 

¶ Select the State in which the advocate is registered with the bar council. 

¶ Bar Registration Details ς When you enter the Bar Registration number, click 

Verify. The system will verify the bar registration number with bar council data 

and fetch the contact details. A message is displayed at the top of the screen 

informing whether the verification was successful or not. Verify the fetched 

contact details and change, if required.  

Even if mobile number changed or user is not verified, he can still register with 

the eFiling system. The user will be verified by the bar council later. 

¶ Practice Place Details 

¶ Contact Details 

¶ Password 

¶ Once all details are filled in, click Generate OTP; Ψh¢t ǎŜƴǘ ǘƻ ȅƻǳǊ ƳƻōƛƭŜ 

ƴǳƳōŜǊΩ ƳŜǎǎŀƎŜ ƛǎ ŘƛǎǇƭŀȅŜŘΦ 9nter the OTP received on your mobile and click 

Verify OTP. Ψ¦ǎŜǊ ǊŜƎƛǎǘŜǊŜŘ ǎǳŎŎŜǎǎŦǳƭƭȅΩ message will appear along with your 

unique code.  

 

 
Fig: Register New User ς Advocate 

For Litigants: 

Fill in the following details in the registration form 

¶ Personal Details ς Select state where the case needs to be filed. If the party is an 

organization, fill in the organization details also. 
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¶ Place of Litigation 

¶ Contact Details 

¶ Password 

¶ Once all details are filled in, click Generate OTPΤ Ψh¢t ǎŜƴǘ ǘƻ ȅƻǳǊ ƳƻōƛƭŜ ƴǳƳōŜǊΩ 

message is displayed. Enter the OTP received on your mobile and click Verify OTP. 

Ψ¦ǎŜǊ ǊŜƎƛǎǘŜǊŜŘ ǎǳŎŎŜǎǎŦǳƭƭȅΩ message will appear along with your unique code.  

 

 
Fig: Register New User ς Litigant 

 

For Clerk: 

Fill in the following details in the registration form 

¶ Personal Details ς Select state and enter other personal details such as name, DoB 

etc. 

¶ Contact Details 

¶ Password 

¶ Once all details are filled in, click Generate OTPΤ Ψh¢t ǎŜƴǘ ǘƻ ȅƻǳǊ ƳƻōƛƭŜ ƴǳƳōŜǊΩ 

message is displayed. Enter the OTP received on your mobile and click Verify OTP. 

Ψ¦ǎŜǊ ǊŜƎƛǎǘŜǊŜŘ ǎǳŎŎŜǎǎŦǳƭƭȅΩ message will appear along with your unique code. 
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Fig: Register New User ς Clerk 

 
Fig: User Registration Success Message 

 

2.3 Forgot Password   

If your password is lost or forgotten, click on the ΨForgot PasswordΩ link on the log in 

screen.  

¶ Select State and whether Advocate or Litigant 

¶ Enter Mobile No or Email and click Send OTP 

¶ Enter the OTP and click Verify OTP. 
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¶ On OTP verification, user will receive one time password on the mobile and 

email. Use this password to log-in into the system and then set a new password 

from profile page. 

Fig: Forgot Password 

 

 
Fig: System message notifying password sent for logging in 
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3. Profile Menu  

New users will land in profile page directly. Email/Mobile verification and user 

verification is necessary to access the system.  

Profile Forms: Some of the forms such as profile details, verify email/mobile are 

common for all the users. However, other forms may differ depending on the services 

available. List of forms for different users is given below 

¶ Profile details ς Includes personal information; the form is available to all the users. 

Litigants Ƴŀȅ ƻǇǘ ŦƻǊ ΨǇŀǊǘȅ-in-ǇŜǊǎƻƴΩ ǘƘǊƻǳƎƘ ǘƘƛǎ ŦƻǊƳΦ 

¶ Verify email/ Mobile ς compulsory form for all users for accessing the services. 

¶ Update practice locations ς Only for Advocates, allows advocates to enter practice 

locations. 

¶ Approve Clerk ς Only for advocates, enables approval/rejection of the service 

requests from clerks. 

¶ Upload documents/ Record Oath ς Only for Advocates whose bar council verification 

is pending and for party-in-person litigants. 

¶ Join Advocate ς Only for Clerk  

Note: User cannot access any other menu till e-mail verification is successful and user 

(advocate and litigant user type) is verified. 

 

3.1 Profile Forms for Advocates  

3.1.1 Profile Details  

¶ Bar Registration Details appear automatically. 

¶ Enter the Contact Details such as Address, Pin Code, State/ UT, District, Landline 

No. with STD code, and Advocate Name and Address in Local Language. 

¶ Click Submit 

¶ The message ΨUser Profile Changes has been updated SuccessfullyΩ is displayed. 
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Fig: Profile Details ς Advocate 

 

 
Fig: Profile Changes Updated Successfully 

 

3.1.2 Update Practice Locations  

This form allows user to update his practice locations. 

¶ Select Update Practice Locations tab. 

¶ Enter High Court Details by selecting High Court and Bench from drop down list. 

¶ Enter District Court Details by selecting State and District from the drop down 

list. 

Note: The state of the Bar Council, with which the advocate is registered, cannot 

be removed from the State list. 

¶ Click on Submit button. 

¶ The message ΨUser Practice Locations Updated SuccessfullyΩ is displayed. 
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Fig: Update Practice Location 

 

 
Fig: User Practice Locations Updated Successfully 

3.1.3 Verify Mobile Number/ Email  

This form allows user to verify their mobile number and Email address in the profile. 

Note: Initially Verify Mobile/Email tab is highlighted in Red. After verification, the 

red highlight gets removed. 

¶ Select Verify Mobile Number/ Email tab. 

- LŦ ŀ ŎƻƴǘŀŎǘ ŘŜǘŀƛƭ ƛǎ ǇǊŜǾƛƻǳǎƭȅ ǾŜǊƛŦƛŜŘΣ Ψ±ŜǊƛŦƛŜŘΩ ƛŎƻƴ ŀƴŘ Edit button appears 

in front of it. Edit button allows user to change the provided contact detail. 

- LŦ ǘƘŜ ŎƻƴǘŀŎǘ ƛǎ ƴƻǘ ǾŜǊƛŦƛŜŘΣ Ψbƻǘ ǾŜǊƛŦƛŜŘΩ ƛŎƻƴ ŀƴŘ fields for OTP verification 

appears in front of the contact. 

¶ Verify the contact detail: 

o Click on the Get OTP ōǳǘǘƻƴΦ Ψh¢t ǎŜƴǘ ǘƻ ώŜƳŀƛƭκƳƻōƛƭŜ ƴƻϐΩ ƳŜǎǎŀƎŜ ƛǎ 

displayed. 

o Enter the OTP and click Verify OTP. 
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o After successful verification, message will be displayed, ΨOTP Verified 

SuccessfullyΩ. 

o Click on Submit button. 

o The message, ΨData updated SuccessfullyΩ is displayed and the red highlight 

of the tab is removed. 

¶ Edit the verified contact detail (if it needs to be changed): 

o Edit the Mobile number or Email by clicking on Edit button.  

o Click on Get OTP and then enter the OTP and verify. 

o After successful verification, message will be displayed, ΨOTP Verified 

SuccessfullyΩΦ 

 
Fig: Verify Mobile/ Email Screen (before verification) 

 

 
Fig: OTP verification for Email address 
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Fig: Email Verification Successful 

 

 
Fig: User Changes Successfully updated 

 

 
Fig: Mobile and Email Verified (Red highlight removed) 
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Fig: Edit Mobile Number 

 

 
Fig: Edit Mobile Number Successful 

 

3.1.4 Upload Documents  

This form is used to upload and verify user documents. The tab appears only if the 

advocate is not verified by bar council during registration process or if litigant opts 

to act as party in person. 

¶ Select Upload Documents tab. 

¶ Select the documents for Bar Registration Certificate, Photo ID and Address 

Proof by clicking on browse button.  

¶ Click on Upload to upload the selected documents. On upload, the document 

appears in the verify documents list.  

¶ Select suitable verification option.  
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Á If you want to e-sign, select the eSign button. You will be directed to C-DAC 

site for e-signing. User needs to have a virtual ID for completing the e-signing 

procedure. Virtual ID can be generated on UID (Aadhaar) site. 

Á If the document is already digitally signed, check the Digitally Sign checkbox. 

Á For OTP based verification- 

o Click on OTP and then on Get OTP. 

o OTP is sent to the registered mobile number. 

o Verify the entered OTP. 

o After successful verification of OTP, the process is completed. 

 

 
Fig: Upload Documents 

 

 
Fig: Select Document File 
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Fig: Document Uploaded Successfully 

 

 
Fig: Verify Documents 
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Fig: OTP Authentication 

 

 
Fig: Prepare document for eSign 
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Fig: Uploaded Document ς eSign Verification 

 

 
Fig: Profile Document Signed Successfully 

 

3.1.5 Record Oath 

This tab allows the advocate to record their oath with in-system video recording. 

Similar to upload documents, this tab also appears only if the advocate is not 

verified by bar council during registration process or if litigant opts to act as party in 

person. 

¶ Select Record Oath tab. 

¶ Click on Start Recording. You can now record the oath. 

¶ After oath recording, upload the oath by clicking on Upload to Server button. 
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Fig: Record Oath 

 

 
Fig: Oath recording status 
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Fig: File uploaded Successfully 

 

3.2 Profile Forms for Litigants  

3.2.1 Profile Details  

¶ Personal Details appear automatically.  

¶ Enter the Contact Details such as Address, Pin Code, State/ UT, District, Landline 

Number with STD code, and Advocate Name and Address in Local Language. 

¶ Click Submit 

¶ The message ά¦ǎŜǊ tǊƻŦƛƭŜ /ƘŀƴƎŜǎ Ƙŀǎ ōŜŜƴ ǳǇŘŀǘŜŘ {ǳŎŎŜǎǎŦǳƭƭȅέ is displayed. 
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Fig: Profile Details ς Litigant 

 
Fig: User Profile changes has been updated successfully 

3.2.2 Verify Mobile Number/ Email  

Please refer section 3.2.3 (Profile Forms for Advocates- Verify Mobile Number/ 

Email) for this form. The form is same for Advocates and Litigants.  

3.3 Profile Forms for Party -in -Person Litigant  

A litigant may choose to be party-in-person and contest the case on own. 

¶ In litigant profile details, enter the details and check I wish to appear as Party in 

Person for my case checkbox; click Submit. (Refer section 3.3 for litigant profile 

details.) 

¶ User Profile updated successfully message is displayed and two additional tabs 

appear- Upload Documents and Record Oath.  

¶ Refer section 3.2.3 for Verify Mobile/ Email. 

¶ Refer sections 3.2.4 and 3.2.5 for Upload Documents and Record Oath tabs 

respectively. 
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Fig: Party in Person Litigant Profile Forms 

 

3.4 Profile Forms for Advocate Clerk  

After logging in, the new users will land in profile page directly.  

3.4.1 Profile Details  

¶ Enter the personal details under the Profile Details tab. 

 

Fig: Profile Details tab 

3.4.2 Verify Mobile/Email  

This form allows user to verify their mobile number and Email address in the profile. 

Note: Initially Verify Mobile/Email tab is highlighted in Red. After verification, the red highlight gets 

removed. 
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¶ Select Verify Mobile Number/ Email tab. 

LŦ ŀ ŎƻƴǘŀŎǘ ŘŜǘŀƛƭ ƛǎ ǇǊŜǾƛƻǳǎƭȅ ǾŜǊƛŦƛŜŘΣ Ψ±ŜǊƛŦƛŜŘΩ ƛŎƻƴ ŀƴŘ Edit button appears in front of it. Edit 

button allows user to change the provided contact detail. 

LŦ ǘƘŜ ŎƻƴǘŀŎǘ ƛǎ ƴƻǘ ǾŜǊƛŦƛŜŘΣ Ψbƻǘ ǾŜǊƛŦƛŜŘΩ ƛŎƻƴ ŀƴŘ ŦƛŜƭŘǎ ŦƻǊ h¢t ǾŜǊƛŦƛŎŀǘƛƻƴ ŀǇǇŜŀǊǎ ƛƴ ŦǊƻƴǘ ƻŦ ǘƘŜ 

contact. 

¶ Verify the contact detail: 

o Click on the Get OTP ōǳǘǘƻƴΦ Ψh¢t ǎŜƴǘ ǘƻ ώŜƳŀƛƭκƳƻōƛƭŜ ƴƻϐΩ ƳŜǎǎŀƎŜ ƛǎ ŘƛǎǇƭŀȅŜŘΦ 

o Enter the OTP and click Verify OTP. 

o !ŦǘŜǊ ǎǳŎŎŜǎǎŦǳƭ ǾŜǊƛŦƛŎŀǘƛƻƴΣ ƳŜǎǎŀƎŜ ǿƛƭƭ ōŜ ŘƛǎǇƭŀȅŜŘΣ Ψh¢t ±ŜǊƛŦƛŜŘ {ǳŎŎŜǎǎŦǳƭƭȅΩΦ 

o Click on Submit button. 

o ¢ƘŜ ƳŜǎǎŀƎŜΣ Ψ5ŀǘŀ ǳǇŘŀǘŜŘ {ǳŎŎŜǎǎŦǳƭƭȅΩ is displayed. 

 

Fig: Verify Mobile / Email 

3.4.3 Join Advocate 

The tab enables to add advocates to whom the clerk will be assisting for data entry. Please note that the 

user cannot access eFiling services till advocate approves the clerk. 

¶ Select the advocate name from the Search advocate list and click submit. Success message will be 

displayed. 
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Fig: Join Advocate - Search Advocate 

 Fig: Join Advocate ς Success message 

¶ After selecting the advocate, his/her name appears in the list below along with the approval 

status. 

Note: After the advocate ŀǇǇǊƻǾŜǎ ǘƘŜ ŎƭŜǊƪΣ ǘƘŜ ΨǇŜƴŘƛƴƎΩ ǎǘŀǘǳǎ ŎƘŀƴƎŜǎ ǘƻ ΨŀǇǇǊƻǾŜŘΩΦ 

 

Fig: Join Advocate ς Approval status 
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3.5 Basic Profile  

User can upload/ change photo and change password from this menu. The e-mail 

and mobile number appear automatically after verification is successful. 

User Verification Icon 

For Advocate - If Bar Registration Number and the Mobile number of the advocate is 

ƳŀǘŎƘŜŘ ǿƛǘƘ ǘƘŜ ōŀǊ ŎƻǳƴŎƛƭ Řŀǘŀ ŘǳǊƛƴƎ ǊŜƎƛǎǘǊŀǘƛƻƴΣ Ψ±ŜǊƛŦƛŜŘ ōȅ .ŀǊ /ƻǳƴŎƛƭΩ ƛŎƻƴ 

appears in the basic profile. If it is not matched during registration, the bar council 

will verify thŜ ǳǎŜǊ ŀŦǘŜǊ ǊŜƎƛǎǘǊŀǘƛƻƴ ŀƴŘ ǘƘŜƴ ǘƘŜ ƛŎƻƴ ǿƛƭƭ ŎƘŀƴƎŜ ǘƻ Ψ±ŜǊƛŦƛŜŘ ōȅ .ŀǊ 

/ƻǳƴŎƛƭΩΦ  

For litigant- ²ƘŜƴ ŀƭƭ ǘƘŜ ǇǊƻŦƛƭŜ ŘŜǘŀƛƭǎ ƻŦ ƭƛǘƛƎŀƴǘ ŀǊŜ ǾŜǊƛŦƛŜŘ ōȅ ǘƘŜ ŎƻǳǊǘΣ ΨǾŜǊƛŦƛŜŘ 

ōȅ ŎƻǳǊǘΩ ƛŎƻƴ ŀǇǇŜŀǊǎ ƛƴ ǘƘŜ ōŀǎƛŎ ǇǊƻŦƛƭŜΦ  

Upload Picture/ Change Password:  

¶ Click Upload Profile Picture to add/change the profile picture. A message 

window would pop-up prompting to choose the picture file. 

¶ Choose the file. If you wish to crop the picture, click Crop and Save. 

¶ The user can change password of the login by clicking on Change Password.  

 
Fig: Upload/Change Profile Picture 
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Fig: Change Password  
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4. Dashboard  

4.1 Opening Screen 

When a verified user logs in, following screen (dashboard) will appear. It shows ς 

Á latest status of your portfolio through dashboard 

Á calendar of the current month with cases marked on respective dates 

Á list ƻŦ ǘƻŘŀȅΩǎ ŎŀǎŜǎΦ  

User may click on any date in the calendar to view case list for the selected date. 

 
Fig: Opening Screen 

 

 

Fig: Different Menus in eFiling System 
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Note: Depending on the requirements, the menu items are customised for each user type. Menu 

items for all types of users are described in detail in the following sections. User may refer to the 

required menu items. 

User types available: 

¶ Advocate 

¶ Government Pleader ς DGP 

¶ Government Pleader ς AGP 

¶ Litigant 

¶ Litigant ς Party-in-person 

¶ Clerk 

User type-wise menu is given below for reference. 

 
Fig: Main Menu Items for Advocates 

 

 
Fig: Main Menu for Government Pleaders - DGP 
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Fig: Main Menu for Government Pleaders - AGP  

 

 
Fig: Main Menu for Litigant  

 

 
Fig: Main Menu for Party-in-Person Litigant 
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Fig: Main Menu for Advocate Clerk 

 

4.2 Dashboard  

5ŀǎƘōƻŀǊŘ ŘƛǎǇƭŀȅǎ ŎǳǊǊŜƴǘ ǎǘŀǘǳǎ ƻŦ ǘƘŜ ǳǎŜǊΩǎ ǇƻǊǘŦƻƭƛƻ. It includes following 

buttons: 

¶ Draft Pleadings 

¶ Completed Pleadings 

¶ Draft IAs 

¶ Completed IAs 

¶ Objections 

¶ My Cases 

Note: For Advocate clerk user, dashboard of selected advocate is visible. 

4.2.1 Draft Pleadings 

Displays history of all the uploaded pleadings and payment related actions taken for 

a case. Service is also provided to final submit the pleadings/case to the court, if all 

the formalities are complete. 

¶ Click the Draft Pleading button to view the list of cases. The list displays status of 

all the pleadings activities related to a case. The details include efilling number/ 

case number, Case Title, Upload Pleading, Oath recording, ePayment and Action.  

¶ Click View Document button to view uploaded pleading. 

¶ ePayments column lists GRN number for all the completed payments. Select the 

appropriate GRN (if applicable) for the document. 

¶ Click Submit for submitting the case to the court. Submission success message is 

displayed along with the e-filing number and the case is removed from the 

pleadings submission list.  
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Note: 

ü The facility of final submission of the case is available only for Advocates, 

Government pleaders and party-in-person litigants. Litigants and Clerks 

cannot submit the case.  

ü After submission, the case appears in the completed pleading tab and it is not 

available for modifications or additional uploads till verification process is 

completed in the court.  

 
Fig: Draft Pleadings 

 

 
Fig: View Uploaded Document 
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Fig: View File 

 

 
Fig: Select GRN 
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Fig: Submission Successful  

 

4.2.2 Completed Pleadings  

This button shows count of all the submitted pleadings and the status.   

¶ Click the Completed Pleadings button to view the list of all the pleadings 

¶ The report consists of e-Filing Number, Case Title, Upload Pleadings, Oath 

Recording, ePayment details and Status. 

¶ Facility to view submitted documents and oath video is provided. Click on the 

corresponding buttons to view the same.  

Note: View Status button appears only after the case verification is done in the court. On 

click, the status is displayed, whether verified or rejected. 

 




































































































































































